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Forging VI ... 

875. DR. lAXMlNARAYAN PANDEY: Will the Minister 
of HOME AFFAIRS be pleased to state : 

(a) whether a racket in forging papers for visas has 
been unearthed in New Delhi during March, 1998; 

(b) if so, the details thereof; 

(c) the modus operandi of the culprits; and 

(d) the action taken or proposed to be taken against 
them? 

THE MINISTER OF HOME AFFAIRS (SHRI l.K. 
AOVANI) : (a) to (d) Yes, Sir. On a complaint received 
by Delhi Police, three persons were arrested for their 
allegedly having forged visas in favour of the complainant 
and one of his acquaintances. Delhi Police have 
accordingly registered a case of cheating and forgery 
against the accused persons. The invastigations conducted 
have revealed thai the accUMd UI8d to get printed visa 
stickers from Chennai which were then pasted on the 
paaaporta. 

IndI8n ........ AuocIatIon 

876. SHRI SANOIPAN THORAT : win the Minister of 
FOOD AND CONSUMER AFFAIRS be pleased to state : 

(8) whether Indian Sugar MIlIa Aaeociation have 
sought that Mahajen CornmIItees' recomelldallon to 
decontrol of augar priceI IhouId be IICCOfI1*IiId with 

V VI 

1. 

RC-9(S)I88ISIU-1 The cue Is pending trial 

1. 

Case W8I cIoIed 

The cue _ c:Ioaed for want of 
sufficient evidence 

1990 

Nil 

1991 

RC-4(S)I911SIU-n The cue is pending trial 

Regular Departmental ActIon 
(RDA) for major penally has 
been r8COI'IVII8nded against ac-
cused peNOnS RDA Is pending 

imposition of 20% custom duty Met 20% contervaIIIng duty 
on import of sugar; 

(b) if so, the details of Memorandum received by the 
Govemment in this regard; and 

(c) the reaction of the Government thereto particu-
larly 0% duty on Imported sugar .. compared to other 
countries? 

THE MINISTER OF STATE IN THE MINISTRY OF 
FOOD AND CONSUMER AFFAIRS (SHRI SATYA PAL 
SINGH YADAV) : (a) and (b) No Sir. However, in a joint 
representation dated 24.4.98 from Indian Sugar MI"s 
Association (ISMA) and National Federation of Cooperative 
Sugar Factories ltd. (NFCSF), a ~ has been made 
for imposition of 10% Custom Duty and 10% Countervailing 
duty. 

(c) With effect from 28.4... Government has 
Impoeed a Buic Cuatom Duty of 5% and a countervailing 
duty of As. 8501- per tonne Of! sugar Imports. 

Autonomous .... Demand Comm ..... 

8n. DR. JAYANTA RONGPI : WIll the Mlnlater of 
HOME AFFAIRS be pIuaed to ..... : 

(a) whether any memorandum _ submitted by 
Autonomous State ~nd CommIttee (ASDe) and Kartll 
Students AasocIatIon (KSA) to the Prime MInIster during 
his recent visit to Auam; 

(b) If so, the deIaJIa of auch lMI1'IDfMdum; and 


